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Sl. No.
Date:
Time:
(Only for office use)
NOTICE UNDER RULE 280

SPECIAL MENTION
LEGISLATIVE ASSEMBLY
NCT OF DELHI
From
M.L.A.

To

The Secretary,

Vidhan Sabha,

Delhi.
Sir,

| request the Speaker to permit me Under Rule 280 to mention the
following matter of urgent public importance in the House on
If permitted, | will make the statement as under :-

Yours faithfully,

Member,

Legislative Assembly, Delhi
Name & No. of Assembly
Constituancy _



